NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH

2" FLLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI

DAILY CAUSE LIST DATED 16.03.2021 (TUESDAY)

COURT — 11 (VIRTUAL MODE)

10:30 AM
In the Court of Hon’ble Mr. Justice A.L.S. Cheema, Member (Judicial) and Hon’ble Dr. Alok Srivastava, Member
(Technical)
For Admission (After Notice)
S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. (AT) | Ashwani Setia Abhishek Anand Honey Satpal
(Ins) No. 193 of Vs. Naveen Kumar-R1
2020 Bhawani Industries Pvt. Ltd. Pulkit Goel-R2
2. Comp. App. (AT) | Bank of Baroda Pankaj Vivek Vikas Sethi-R1
(Ins) No. 635 of Vs. Soumya Dutta-R2
2020 Sri Munisuvrata Agri International Ltd.
& Anr.
3. Comp. App. (AT) | Sri Adinath Enterprises Madhumita V. Mahesh
(Ins) No. 995 of Vs. Chakraborty Anant Merathia
2020 V. Mahesh Rangha Sayee
With
4, Comp. App. (AT) | Sandhya & Co. Madhumita V. Mahesh
(Ins) No. 994 of Vs. Chakraborty Anant Merathia
2020 V. Mahesh Rangha Sayee
With
5. Comp. App. (AT) | Jai Jinendra Enterprises Madhumita V. Mahesh
(Ins) No. 996 of Vs. Chakraborty Anant Merathia
2020 V. Mahesh Rangha Sayee
With
6. Comp. App. (AT) | Vijayalakshmi Enterprises Madhumita V. Mahesh
(Ins) No. 997 of Vs. Chakraborty Anant Merathia
2020 V. Mahesh Rangha Sayee
With
7. Comp. App. (AT) | V.S. Enterprises Madhumita V. Mahesh
(Ins) No. 998 of Vs. Chakraborty Anant Merathia
2020 V. Mahesh Rangha Sayee
With
8. Comp. App. (AT) | H.S. Syndicate Madhumita V. Mahesh
(Ins) No. 999 of Vs. Chakraborty Anant Merathia
2020 V. Mahesh Rangha Sayee
With
9. Comp. App. (AT) | Hemanth Mehta & Sons HUF Madhumita V. Mahesh
(Ins) No. 1000 of | Vs. Chakraborty Anant Merathia
2020 V. Mahesh Rangha Sayee
With




10. | Comp. App. (AT) | Vipul Investment Madhumita V. Mahesh
(Ins) No. 1001 of | Vs. Chakraborty Anant Merathia
2020 V. Mahesh Rangha Sayee
With
11. | Comp. App. (AT) | Hemanth & Co. Madhumita V. Mahesh
(Ins) No. 1002 of | Vs. Chakraborty Anant Merathia
2020 V. Mahesh Rangha Sayee
12. | Comp. App. (AT) | Anish Niranjan Nanavaty Misha Simranjeet Singh
(Ins) No. 27 of Resolution Professional Kauser Husain-R1
2021 Reliance Communications Infrastructure Kauser Husain-R2
Limited Ankit Lohia-R3
Vs.
Patrimoine Expo Private Limited & Ors.
13. | Comp. App. (AT) | Mukesh Goel Manoj Kumar Rakesh Dubey-R1,
No. 138 of 2020 | Vs. R2 & R3
Goel Entrade Pvt. Ltd. & Ors.
14. | Comp. App. (AT) | HDFC Ventures Trustee Company Ltd. | Wadia Ghandy Anuj Berry
No. 158 0f 2020 | & Ors. Harshita Choubey-
Vs. R1
New Consolidated Construction Ammar
Company & Ors. Faizullabhoy-R2 to
R4
15. | Contempt Case Ashutosh Jain Vibhor Garg Mohit Nandwani-R4
(AT) No. 18 of Vs.
2020 in Comp. Morpheus Developers Pvt. Ltd. & Ors.
App (AT) (Ins)
No. 1155 of 2019
With
16. | Contempt Case Sandeep Kumar Bhatt Mohit Nandwani
(AT) No. 26 of Vs.
2020 in Comp. Morpheus Developers Pvt. Ltd. & Ors.
App (AT) (Ins)
No. 1155 of 2019
For Hearing
17. | Comp. App. (AT) | Office of the Asst. State Tax Kanva Antani Shailendra Kumar

(Ins) No. 583 of
2020

Commissioner

Vs.

Parthiv Parikh, Resolution Professional
& Ors.

Avdehesh Kr.
Varshney-R1

Arjun Chawala-R2 &
R4

Rohit Kishore-R4

Note: The Court will rise at 12:00 Noon.

Copy to: -

1. Notice Board
2. Website: www.nclat.nic.in

By the order of Hon’ble Acting Chairperson

-sd/-
Registrar



http://www.nclat.nic.in/

